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asked for any loan for the develop­
ment of any port?

Shri Alagesan: I should think so; if 
the hon. Member puts a separate 
question, I shall supply the informa­
tion.

Mr. Depaty-Speaker: The question
relates to Okha.

Shri V. P. Nayar: Arising out of the
supplementary, Sir.

Shri Gidwani: Is the loan interest 
free?

Shri Alagesan: It is interest free for 
the first ten years.

Mr, Deputy-Speaker: Hon. Member?
must attend to what is being said. 
Next question.

W heat Prices in  D elhi

•1258. Shri M. L, Dwivedi; (a) WIU 
the Minister of Food and Africultiire
be pleased to state whether any 
sion has been taken in connection with 
the present price structure of wheat in 
Delhi?

(b) What are the alternative 
arrangements made for the supply of 
indigenous wheat falling short due to 
the inability of the Punjab Govern­
ment to be able to fulfil their obliga­
tions on account of a weak crop fore­
cast in that State?

(c) Will the supply have to revert 
once again to imported wheat?

The Deputy Minister of Food and 
Agriculture (Shri M. V. KriNhnappa):
(a) Yes. It has been decided to main­
tain the present Issue prices of wheat 
and atta in Delhi.

(b) and (c). ElTorts are being made 
to move as much wheat from Punjab 
and P.E.IP.S.U. to Delhi as possible. 
Stocks of imported wheat held by the 
Centre in Delhi will be released as and 
when necessary to supplement the 
availabilities of stocks of indigenous 
wheat.

Shri M. L. Dwivedi: May I know if 
the conditions which existed before the 
introduction of two prices in Delhi, 
one for controlled wheat and one for 
imported wheat, are still existing and 
how long they &re likely to continue?

The Minister of Food and Agricul­
ture (Shri Kidwai): So long as extra 
quantity—-extra to the ration—is sup­
plied. extra price will be charged.

Shri M. L. Dwivedi: In view of the 
fact that the Delhi Government has 
imposed a ban upon the hotels on 
serving rice, may I know whether their 
wheat quota is going to be increased?

Shri Kidwai: But, they want rice, 
not wheat.
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Shri M. L. Dwivedi: In view of the 
fact that on account of failure or weak 
crop in the Punjab, they could not , 
fulfil their promise for the supp“ly of 
wheat to Delhi, may I know...

Shri Kidwai: That is not correct; 
Punjab has fulfilled its promise.

P urchase of W heat by  Pa k is t a n

*125S. Dr. Ram fihibhag Singli: Will 
the Minister of Food and Agricollare
be pleased to state:

(a) whether Pakistan purdiased aniŷ  
quantity of wheat from India in the 
year 1952-53; and

(b) if so, how much and of what 
value?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a) r.nd (b). There was an agreement 
between us and Pakistan under which 
we exchanged 38,578 tons of wheat 
with Pakistan rice. The value of the 
wheat at the prevailing market i>rices' 
abroad was Rs. 229 lakhs.

Dr. Ram Subhag Singh: May I know 
the price per maund at which this 
wheat was supplied to Pakistan?

The Minister of Food and Agricol- 
ture (Shri Kidwai): The quantity of 
rice has been given. I think a cal­
culation can easily be made. It was 
at a much cheaper price than the im̂ . 
ported rice.

Shri Dabhi: IVJay I know whether it 
i£ a fact that the rice which Pakistan 
gave in exchange for wheat is of \cry 
inferior quality?

Shri Kidwai: The very rice Pakistan 
exchanged with Japan; they supplied
50,000 tons for 1 lakh tons of wheat.
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8hri B* S. Murthy: May I know how 
the price of rice imported fmm Pakis­
tan will compare with that imported 
from Burma, China, etc.?

Sbri Kidwai: The price l3 much lower 
than that for rice imported from 
Burma, Siam, China or from any­
where else in the world.

Dr. Ram Subha; Sinfh: May I know 
whether th® wheat eupplied to Pakis­
tan was indigenous wheat or import­
ed wheat?

Shri Kidwai: Ships on the way were 
diverted to Pakistan.

Shri Heda: What are the prospects 
of another deal this time?

Shri Kidwai* As Pakistan hns 
decided to reduce the rate.? for Japan 
of 1:2, we do not expect any further 
deal.

N o n - paym ent op Sttgar-canb prices to  
G rowers in  B ihar

«1259. Shri L. N. Mlshra: (a) Will the 
Minister of Food and A giiaO kn  be
pleased to state whether it is a iact 
that many cane growers of Bihar who 
supplied sugar canes to the various 
sugar mills of their area have not 
received payment of their canes from 
the mills last year?

(b) If so, have Government any idea 
about the amount of the said money 
lying with the sugar mills of Bihar?

(c) Have some steps been taken to 
ensure payments to the cane growers?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) to (c). Out 
of the total amount of Rs. 10*19 crores 
•due from mills on account of price of 
<'ane supplied in 1951-32 season, a sum 
. of only Rs. 1 *5 lakhs remained un­
paid on 15-3-53. This small balance 
represents mainly sums due on account 
of disputed or lost cane receipts, and 
no further action to expedite payment 
is considered necessary.

Shri L. N. Mishra: May 1 know
whether the Government are aware 
of the fact that the cane growers did 

, not get the necessary permits from the 
Mills even this year and as a result 
of which, thousands of acres of cane 
are still standing in the fi l̂d and will 
not be harvested before the closing of 
this present season?

The Miolsler of Food and Agricnl- 
iure (Shri Kidwai): If the hon. Mem­
ber gives me details, I will forward 
them to the Bihar (Government for 
necessary actioa

Shri Altekar: In what time do the 
farmers get the price after the cane 
is supplied?

Shri Kidwai: Sometimes the same
day; ordinarily within a week. But. 
last year, they had to wait for months.
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Mr. Deputy-Speaker: Mr. Jaipal
Singh:

^  ^  w r r  .................
Mr. Dn>nty-Speaker: The hon. Mem­

ber is giving information. I have al­
readŷ  called Mr. Jaipal Singh.

Shri lait»al Siagh: In view lif the 
fact that the amount unpaid is to the 
tune of one and odd crores,...

Shri Kidwai: 1-5 lakhs.
Shri Jaipal Singh: ... may we know

the reason.̂  why Government bave 
considered it not necessary to take 
any action?

Shci Kidwai: The reason is. the 
amount is idmittedly due and is not 
being paid. There is some dispute 
and tb« State (S^vammeiits are hXMring 
into it.

Shri Nanadas: May I know whether 
Government have received similar 
complaints from other States?

Shri Kidwai: What about?
Shri Naaadas: To the effect lhat...
Mr. Deputy-Speaker: No, no. The 

question refers to non-payment in 
Bihar.

Shri Sarangadhar Das: May I know 
if, on account of late payment of the 
price of sugar cane in the last season 
and also during the current season ..

Shri Kidwai: Not in the current 
season.

Shri Saraagattar Das:...may I know 
if there is any apprehension that the 
area planted for the next crushing




